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Title: Requests the Central Government to implement the Talwar Committee Report to avoid another all-India
strike by postal employees.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, in the last Session, postal employees were on
strike. They were demanding the implementation of the Talwar Committee Report and the strike went on for
some time. The then Minister for Communications negotiated with the employees and came to a settlement. The
matter was reported before this House also. The security of service and other matters of the Extra Departmental
employees were involved but the Government have not implemented their decision. Now the workers are put to
difficulties. If things go on like this, there will be another all-India strike by the employees. I request the
Government to intervene immediately and avoid the strike...(Interruptions)
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SHRI VARKALA RADHAKRISHNAN : What is the response of the Government? The Government may
kindly respond. The entire communication of the country will be paralysed. The Minister had agreed to it before
the House. It is really a breach of privilege. You had given an assurance on the floor of the House.

MR. CHAIRMAN : Shri Radhakrishnan, please cooperate with the Chair.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Why can they not implement the recommendations
of the Talwar Committee?

MR. CHAIRMAN: Nothing will go on record. There is a limit. What is this? How can I conduct the House if
you speak like this?

(Interruptions)*
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PROF. RITA VERMA (DHANBAD): Sir, twelve Members of Vananchal have given a joint notice. So, that
should be given priority.

MR. CHAIRMAN: They have already drawn a list. [ am calling according to the serial number of the list. Please
cooperate.

PROF. RITA VERMA : Out of 12 Members, only one Member will speak on behalf of all of them.

MR. CHAIRMAN: It is already listed according to the priority decided by the Speaker. I am only calling as per
the list drawn. You will get your chance. Just wait. We all have to sit here.



PROF. RITA VERMA : This topic should get priority because 12 Members have signed it together. After this
Member, we should get our chance.

* Not Recorded.

MR. CHAIRMAN: Once your name comes, then all others will be associated. Kindly wait till then.



